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ORDER (ORAL)

By Ms. Chameli Majundar, M(J):

Learned counsel for the applicant appearing on behalf of all
the applicants submits that applicant No. 1, who is present in the
Court today will make her submission. We have given liberty to the
applicant who is present in person to make her submission. She
submits that she does not want to proceed with the O.A because she
has already got the relief she has prayed for in this Original
Application. Learned counsel for the respondents has handed over a
letter dated January 2016 which says that the applicant No. 1 may
withdraw the present OA.

2. Learned counsel for the applicants has submitted that he has
not got any instruction from applicants Nos. 2 to 11 to argue the
matter. He further submits that he has already filed an application

to discharge his Vakalatnama in respect of applicants Nos. 2 to 11.



OA 300/2014

3. Under such situation, it is amply clear that the applicants No.
2 to 11 are not interested in pursuing this Original Application. The
applicant No. 1 who is present in person submits that although in
the OA she has prayed for an omnibus prayer but she will withdraw
this OA and will take up the residual issues with the respondent
authority first and then if those issues are not settled she may
approach before appropriate forum.

4. Accordingly the OA in respect of applicant No. 1 is dismissed
as withdrawn. The OA in respect of applicants Nos. 2 to 11 is

dismissed for default. No costs.

( K.N. Shrivastava) (Chameli Majumdar)
Member(A) Member (J)
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